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8hri Swell: Members from this side 
should be called. 

Mr. Deputy Speaker: ThEre are 
other important questions also and the 
other Members are equally anxious 
that they should be taken up. We 
:have already taken 10 or 12 minutes 
On. this. I do not think :t is justified 
to spend more time on thiJ question. 

Shri Swell: This side of the House 
is neglected. 

Shri Bade: I was not given a chance. 

Mr. Deputy Speaker: It is not pos-
sible to give chance to everyone. 

Shri Bade: Then what is the use of 
tabl'ng questions? 

Shri R'lmanathan Chettiar: In view 
of the fact that the Madras Govern-
ment are starting a co-operative soc-
iety to reh&bilitate the goldsmiths. 
wha t tYPe Of Central assistance will 
be given to that society or to the 
Madi.'tiS Government? 

Shri l\I!lrarji Ili!sai: The Goven-
ment of Madras has been informed 
about what assistance will be given. 
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UnivPl'l>ity Cour~ in Medicine 

+ 
.98. f Shri Subodh Hansda: 

l Shri Heda: 

Will the Minister of Health be 
pleased to state: 

(a) wnether the State Governments 
and the Universities have agreed to 
the decisions made by the Medical 
Council of Iniila to shorten the Uni-
versity Courses in Medicine to meet 
the emergency situation; 

(b) if so. whether all the Unh'ersi-
ties and States have implemented the 
recommendations; and 

(c) if not. the difficulties faced by 
the States and Universities to imple-
ment the recommendations? 

The Ili!puty Minister I. the l\linis-
try of Health (Shri D. S. Raju): 
(a) to (c). The Medical Council of 
India have revised the curriculum for 
the M.B.B.S. course in the light of the 
latest development6 and advance, in 
medical education all over the world. 
The revised curriculum is of 41 years' 
duration followed by compulsory ro-
tating ihousemanship for 12 rr.onths. 
This is a· general recommendation of 
the Council and not a measure arising 
out of the national emergency. The 
Universities are mainly concerned 
with the curriculum and m'nt of ther.1 
have agreed to adopt the revised cur-
riculum as recommended by the 
Council. The Council have not r.1ade 
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any reconunendation for the shorten-
ing of the other university courses ill 
medicine. 

Shri Subodh Hansda: From the 
statement, it is evident that a deci-
sion has been taken to have a certain 
curriculum. May I know when it 
will be given effect to? 

Dr. D. S. Raju: The decision has 
already been implemented. The cur-
riculum !has been reduced to a 4! 
years "ourse. Most universities are 
following that method. 

Shri Subodh Hansda: May I know 
if any of the universities have accept-
.,d the decision, and if so, which are 
the universities which have adopted 
this? 

Dr. Sushila Nayar: There is a very 
long list here. If you wish me to 
read it, I can read it. There are 
about 25 or 30 which have agreed and 
there is another set of universities 
which have said that the matter is 
under their consideration. 

Shrl C. K. Bha!tacharyya: Instead 
Of revising the curriculum which will 
inevitably lead to reducing tlhe merit 
and efficiency Of the students who 
pass out in the MBBS course, would 
it not be better to revive the medical 
Bchool system with a shorter cuurse 
so that the students corning out suc-
cessfully from those schools might 
go to the ~ural tracts? 

Dr. Sushila Nayar: First of all, the 
content of instruction is not being 
reduced. The truth of the matter is 
that there are some universities wh;ch 
are already' naving 4~ years course 
and others which are having five 
years. So, we have asked them all 
to take the 4! years course instead of 
five years. and we have also asked 
them to reduce the holidays 50 that 
the working days are not reduced. 

As for the question of reviving the 
old licenciate cours~, opinion in the 
country including that of the Iicen-
ciate associations and other !Jrofes-
sional groups is against it. As for 

the suggestion that these licenciates 
might go to the rural areas, the ex-
perience of £he past belies tlhat l,ope; 
licenciates are no more inclined to 
go and worK in the rural areas than 
other doctors. 

Dr. Gaitonde: May I know 
steps have been taken so that 
standaras will be kept up? 

what 
the 

Dr. SushUa Nayar: We gre trying 
to organise seminars to improve the 
teaching methods, so tlhat more can 
be taught in a shorter time. We 
have suggested that holidays be 
reduced, so that there is more work-
ing time. And then to the 4~ years 
we have added one year's compu1.;ory 
rot3ting housemamhip so that these 
hoys o!'.d girls who pass out will work 
in different departments under super-
visiOn and thus increase the'r profi-
ciency. 
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Shri Swell; In shortening the 
medical cour~:;e, have Government 
fully considered the aspect that short-
ening the course may also mean 
quickening the paCe Of producing 
licensed murd0rers in the country? 

IUr. Deputy-Speaker: Order, order. 
Tridib Kumar Chaurlhury. 

Shri Sw.,Il: An unqualified doctor 
is a 1nurderer, 

Dr. Sushila Nayar: There is abso-
lutely no reason for this type of 
statement, 

Mr. De"uty-Speaker; I have ruled 
it out. The hon. Minister need not 
answer. 
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Shri Tridib Kumar Chaudhury: 
Will this one year's compulsory 
housemanship be included in this 
41 years .01' is it besides that? 

Dr. Sushila Nayar: It is over and 
above the 411 years. 

Shri Warior: May I knew whether 
any other syst€'ffi of medicine can be 
introduced at least to meet the emer-
gency and to meet in a greater mea-
sure the medical needs in the rural 
areas of the country? I want to know 
whether any other combined system 
can be introduced instead of having 
this orthodox MBBS. 

Mr. Deputy Speaker: This is about 
universities. 

Shri Warier: Yes; I want to know 
whether in the universities them-
selves any new combined system can 
be introduced SO that we can meet the 
requirements. 

Shri D. S. Raju: The han. Member 
is referring to the Ayurved'c system 
and the integrated course. That 
does not arise out of this question. 

Mr. Deputy-Speaker: The Question-
Hour is over. 

Shri Jaipal Singh (Ranchi Wes'): 
:May we understand whether you have 
already agreed and the Minister of 
Parliamentary Affairs has silentl~' 
acquired acceded to your request t~ 

ihaving a discussion for a couple of 
hours about this gold business! You 
said "If the House wishes I ha ,'e no 
objection." I wanted a clarification 
whether you yourself made up your 

• mind or my hon. friend over there ... 

Mr. Deputy-Speaker: For any mat-
ter that has to be raised on the floor 
of rile House, he has to give previous 
notice to me. 

Shri Jaipal Singh: You said that if 
the House had no objection it could 
be done. I only wanted a clarifica-
tion. 

Mr. Deputy-Speaker: He .,as to give 
previous notice to me. 
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Bank of Chiu 

r Shrl Hem Barna: 
*100. i Shri S. C. Samaata: 

L Shri B. K. Das: 

Will the Minister of FiaaRCII be 
pleased to state: 

(a) whether any probe into the 
assets and liabilities of the Bank of 
China, now closed, has been under-
taken; and 

(b) if so, whether the names of 
Indians holding accounts in the Bank 
have been ascertained? 

The Deputy Minister ba the Millis-
try or FiDanee (Shri B. R. Bhagat): 
(a) The books and records Of the 
bank are being investigated by an 




